
89 Written Answers AGRAHAYANA 13, 1903 (SAK A) Written Answers 90

brochure on each State is proposed to 
be brought out by the Central Depart-
ment o f Tourism. ‘

Loans Advanced b y  Financing 
Institutions to Mohan Ortmann

2102. SH R I V ISH W A N A T H  
SH R A M A : W ill the Minister t f  
FIN A N C E  be pleased to state:

(a) what are the loans advanced 
b y Public Financing Institutions (LIC , 
IFG , ID BI and IC IC I) to Mohan 
Ortmann |

(b) how much interest and in 
»talments due have not been paid 
yet, and what action is proposed, 
how many times the loan and in-
terest payment schedule has been 
altered and the reasons therefor; and

(c) what are the accumulated losses 
and is there a fear that the loans may 
not be repaid; i f  so what action is 
planned ?

T H E  D E P U T Y  M IN IS T E R  IN 
T H E  M IN IS T R Y  O F  F IN A N C E  
(SH RI M AG AN B H AI B A R O T ): (a) 
T he Industrial Development Bank of 
India, the Industrial Finance 
Corporation o f India, the Industrial 
Credit and Investment Corporation 
o f India and the Life Insurance Cor-
poration o f India have advanced loans 
o f an aggregate amount of Rs. 127’ 36 
l^cs and a foreign currency loan of 
D M  11* 46 lacs to Mohan Ortmann 
and Herbst Ltd.

(6) The company has defaulted in 
the payment ofinterestand repayment 
o f  principal to the extent o f Rs. 21*37 
lacs and Rs. 1 lac respectively. The 
repayment schedule in respect o f 
principal has been revised twice and 
payment o f interest was deferred 
due to the continuous cash losses 
incurred by the Com pany. The In -
stitutions are pursuing witli the Com-
pany lor early clearance o f their dues.

(c) The accumulated losses o f 
M ohan Ortmann and Herbst Ltd . 
as on 31-3-1981 stood at Rs. 97- 2* 
Ires. T i e term Jo^ns sanctioned by 
th t instil utiors are adequately secured 
by mortgage o f fixed asset* o f the

• — Com pany. Keeping in view o f the 
improvement in the working o f Mohan 
Ortmann and Herbst Ltd. during 
the year ended 31st M arch, 1981, 
the irstitutions do r o t  apprehend 
that the dues outstanding to them 
would not bz repaid by the company,
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ĉ f̂Vzr f ir r  i f r v i ^ .  %

Candidates called for interview 
as “Geologist Trainee” at Calcutta

2104. SH R I J A M IL U R  R A H -
M A N : W ill the M inister o f S T E E L  
AN D  M IN ES be pleased to state:

(a) tot?! number o f candidates 
ca lkd  for interview as ‘Geologist 
Trainee at C alcutta  in the years
1980-81 and 1981-82; and

T H E  M IN IS T E R  O F  
C O M M E R C E  A N D  ST E E L
AN D  M IN E S (SH RI PRAN AB
M U K H ER JEE) : (a) and (b) Union 
Public Service Commission called 
for interview ' 244 candidates who
qualified in the written part o f the 
Geologists’ Examir ation, 1980' con-
ducted by the Commission. 372 
candidates have qualified in the
Geologists* Examination, 1981. In-
terview. o f these candidates will 
commence from 21 st December, 1981. 
These interviews are held by the Com-
mission in Delhi and not in Calcutta.




